OFFICE OF THE PRIN CI:PAL DISTRICT & SESSIONS JUDGE, L):)‘QJ')A’DD
NORTH-EAST DISTRICT, KARKARDOOMA COURTS, DELHI

ORDER

In partial medification of this office earller order no. 4850-4860/Power/Judl,/N-E/KKD/Delhif2025 dated 6™
June, 2025 and in exercise of powers under Section 10 (3) of the Criminal Procedure Code, 1973, [ hereby authorize the
following Additional Sessions Judges to dispase of ball/urgent applications pertaining to the Police Statlon/Investigating
Agencles of the North-East District, Karkardooma Courts, Dethi, as mentioned against thelr respectve names w.e.f,
18" October 2025 (il further orders :

Sr. | Name of the Judicial Police Siations & Investigating Agencies | 1* Link Judicial Officer 2™ Link Judicial Qfficer
No. | Officer {(North-East District)

1. | Sh. Praveen Singh, ASJ- | All the bail applications pertaining to Riots | Sh. Puneet Pahwa, Sh. Balwinder Singh, ASJ
03/NE of North-East District, KKD Courts, Delhi | Spl. Judge. NDPS/NE (FTC)
Police Stations : Dayalpur
2. | 8h. Puneet Pahwa, Palice Stafions : Karawal Nagar Sh. Balwinder Singh, AS] | Sh. Babru Bhan, ASJ-04/NE
Spl. Judge. NDPS/NE | Investigating Agencies : Cyber Police (FTC)
Station & CAW Cell
3. | Sh. Balwinder Singh, Police Stations : New Usmanpur, Khajuri | Sh. Babru Bhan, ASJ-04/NE | Ms. Twinkle Wadhwa,
ASJ (FTC} Khas, Shastri Park & Shostri Park Metro ASJ-02/NE
Siation
4. | Sh. Babru Bhan, ASJ- Police Stations : Sonia Vihar & Seelampur . | Ms. Twinkle Wadhwa, Sh. Praveen Singh, ASJ-
04/NE Investigating Agencies : Special Cell & ASJ-02ME 03/MNE

Special Task Force and IPR/FECW

5. | Ms. Twinkle Wadhwa, | Police Stations : Bhajenpura & Gokalpuri | Sh. Praveen Singh, ASJ- Sh. Puncet Pahwa,
ASJ-02/NE Investigating Agencies : CBI, Crime 03/NE Spl. Judge, NDPS/NE
Branch

All the bail app}ieations in which sessions court tral Is pending shall be heard by the concerned court only and

applications shall be ﬂle;i direcily to the‘ﬁﬁﬁ'c-cmcd LAll the communlication in fuch applications shall be done by
the court concerned. o ’é“ Cd 7
K %‘,
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Princlpal District & Sesslons Judge,

b- '1 E nPT '}njq [ ; North-East District,
83%"“ 83‘]5 \ 6 b[ o C‘ [tD Q7 /' Karkardooma Courts, Delhi.
No. /Power /Judl. /N-Eiﬁmmelm/zozs pated : _§ B OrT 207%
Copy fi % aetfon t‘dr"' L

orwarded for information ahd neces:

The Registrar General, Hon'ble High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (H@s). Tis Hazari Courts, Delhl.
All the Judiciat Officers concerned, North-East District, arkardooma Courts, Delhi,
The Branch Incharge, Administration Branch, Bail/Flling Scction North-East Distriet, KKD Courts, Delli =
The Chief Public Prosecutor, North-East District, Karkardéoma Courts, Delht.
DCP, North-East District, Delhi
Incharge, Lock-up. Karkardooma Courts, Delhi.
8. _The Secretary, Shahdara Bar Assoclation, Karkardooma. Delhl.
“" The Website Committce, -@s’ﬁazari Courts/Karkardooma Courts, DelhL
10. For LAYERS.
11. PS to the undersigned.
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Principal Di lﬂ:j,&'géssions Judge,
North-EastDistrict,

Karkardooma Courts, Delhi,




